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ITEM NO.1               COURT NO.10               SECTION III
               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS
 Petition(s) for Special Leave to Appeal (C)  No(s)  8519/2006
(Arising out of impugned final judgment and order dated  02-05-2006
in  SCA  No.9686/2006  passed  by  the  High  Court  of  Gujarat  at
Ahmedabad)

UNION OF INDIA & ANR.                            Petitioner(s)

                                VERSUS

STATE OF GUJARAT & ORS.                         Respondent(s)

(FOR ON IA 11510/2010 
FOR  ON IA 15088/2010 
FOR  ON IA 18103/2010 
FOR  ON IA 32062/2010 
FOR  ON IA 56024/2010 
FOR  ON IA 67404/2010 
FOR  ON IA 80074/2010 
FOR  ON IA 83122/2010 
FOR  ON IA 96547/2010 
FOR  ON IA 21621/2011 
FOR  ON IA 44599/2011 
FOR  ON IA 54980/2011 
FOR  ON IA 88121/2011 
FOR  ON IA 91488/2011 
FOR  ON IA 78530/2012 
FOR  ON IA 81108/2012 
FOR  ON IA 106187/2012 
FOR  ON IA 53164/2013 
FOR  ON IA 63965/2013 
FOR  ON IA 63969/2013 
FOR  ON IA 73064/2013 
FOR  ON IA 73541/2013 
FOR  ON IA 76374/2013 
FOR  ON IA 76669/2013 
FOR  ON IA 12/2013 
FOR  ON IA 0/2013 

FOR INTERVENTION APPLICATION ON IA 16/2014 

FOR STAY APPLICATION ON IA 0/2014 

FOR EXEMPTION FROM FILING O.T. ON IA 17/2014 

FOR INTERVENTION APPLICATION ON IA 18/2015 

FOR  ON IA 19/2016 

FOR  ON IA 20/2016 

FOR INTERVENTION APPLICATION ON IA 21/2016 
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FOR PERMISSION TO APPEAR AND ARGUE IN PERSON ON IA 22/2016 

FOR  ON IA 23/2017 

FOR  ON IA 24/2017 

FOR EXEMPTION FROM FILING O.T. ON IA 25/2017 

FOR EXEMPTION FROM FILING O.T. ON IA 26/2017 

FOR  ON IA 27/2017 

FOR EXEMPTION FROM FILING O.T. ON IA 28/2017)

WITH

SLP (C) No.10309-10312/2015 (XI -A)
(FOR CONDONATION OF DELAY IN FILING ON IA 5/2015)

S.L.P.(C)...CC No. 4766/2014 (XI)

SLP(C) No.19265-19268/2013 (XI-A)
(FOR ON IA 50081/2013 

FOR  ON IA 75776/2013 

FOR  ON IA 75777/2013 

FOR  ON IA 18/2015)

SLP(C) No.20204-20207/2013 (XI-A)

SLP(C) No.20208-20211/2013 (XI-A)

SLP(C) No.20212-20215/2013 (XI-A)

SLP(C) No.19783/2013 (XI-A)

SLP(C) No.19697/2013 (XI-A)

SLP(C) No.20187-20190/2013 (XI-A)
(FOR  ON IA 61655/2013)

SLP (C) No.20177-20180/2013 (XI -A)
(FOR  ON IA 61649/2013)

 SLP(C) No.20183-20186/2013 (XI -A)
(FOR  ON IA 61654/2013)

 SLP (C) No.20191-20194/2013 (XI -A)
(FOR  ON IA 61650/2013)
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SLP (C) No.20195-20198/2013 (XI-A)
(FOR  ON IA 61656/2013)

SLP (C) No.20199-20202/2013 (XI-A)
(FOR  ON IA 61652/2013)

W.P.(C) No.314/2010 (PIL-W)
(FOR  ON IA 49910/2013 
FOR  ON IA 4/2016 
FOR  [PERMISSION TO FILE ANNEXURES] ON IA 5/2016)

SLP (C) No.26481-26484/2014 (XI-A)
(FOR PERMISSION TO FILE SLP ON IA 1/2014)

SLP (C) No.26462-26465/2014 (XI-A)
(FOR PERMISSION TO FILE SLP ON IA 1/2014)

SLP (C) No.26476-26479/2014 (XI-A)
(FOR PERMISSION TO FILE SLP ON IA 1/2014)

SLP (C) No.26489-26492/2014 (XI-A)
(FOR PERMISSION TO FILE SLP ON IA 1/2014)

SLP (C) No.26471-26474/2014 (XI-A)
(FOR PERMISSION TO FILE SLP ON IA 1/2014)

SLP (C) No.26485-26488/2014 (XI-A)
(FOR PERMISSION TO FILE SLP ON IA 1/2014)

SLP (C) No.26467-26470/2014 (XI-A)
(FOR PERMISSION TO FILE SLP ON IA 1/2014)

SLP (C) No.26493-26496/2014 (XI -A)
(FOR PERMISSION TO FILE SLP ON IA 1/2014)

SLP (C) No.30278-30281/2014 (XI-A)

SLP (C) No.30274-30277/2014 (XI-A)

SLP (C) No.121-124/2015 (XI -A)
(FOR PERMISSION TO FILE SLP ON IA 1/2014)

SLP (C) No.34249-34252/2014 (XI-A)

CONMT.PET.(C) No.397/2013 In SLP(C) No.8519/2006 

CONMT.PET.(C) D 34470/2013 In SLP(C) No.8519/2006

SLP (C) No.30283-30286/2014 (XI-A)

SLP (C) No.30287-30290/2014 (XI-A)
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CONMT.PET.(C) No.549/2014 In SLP(C) No.8519/2006 
(FOR APPL. UNDER ORDER 12 RULE 5 SCR FOR ISSUE OF DECREE ON IA 
1/2014 
FOR EXEMPTION FROM FILING O.T. ON IA 2/2014 
FOR INTERVENTION APPLICATION ON IA 3/2016)

SLP (C) No.36458/2012 (XI-A)
(FOR  ON IA 9649/2013)
 
Date : 07-11-2017 These matters were called on for hearing today.

CORAM : 
         HON'BLE MR.JUSTICE ARUN MISHRA
         HON'BLE MR.JUSTICE MOHAN M. SHANTANAGOUDAR

For Petitioner(s)
Mr.S.K.Biswal, Adv.
Mr.Azim H. Laskar, Adv.
Mr.Sachin Das, Adv.
Ms.Sampa Sengupta Ray, Adv.
Mr.Chandra Bhushan Prasad, Adv.

Mr.Shekhar G. Devasa, Adv.
Mr.Nirnimesh Dube, Adv.

Mr.K.V.Vijayakumar, Adv.
Ms.Maitreya Mishra, Adv.

Ms.Vernika Tomar, Adv.
Mr.Uday Manaktala, Adv.

Mr.Anoop Kumar Srivastava, Adv.
Mr.Vipin Kumar Saxena, Adv.
Mr.R.N.Pareek, Adv.
Mr.Umesh Chandra Srivastava, Adv.

Ms.Anindita Pujari, Adv.
Ms.Kavita Bhardwaj, Adv.

Mr.Gunwant Dara, Adv.
Mr.B.V.Balradm Das, Adv.

Mr.Thomas P. Joseph, Sr.Adv.
Mr.M.Gireesh Kumar, Adv.
Mr.Sriram P., Adv.
Mr.Vijay Kumar, Adv.

Mr.Ranjit Kumar Sharma, Adv.
Mr.Ram Ekbal Roy, Adv.
Ms.Vijaya Lakshmi Jha, Adv.
Mr.Binay Kumar Das, Adv.

Mr.Sanjeev Singh, Adv.
Mr.Ankit Malhotra, Adv.



5

Mr.Pushpinder Singh, Adv.
Mr.G.S.Attariwal, Adv.
Ms.Anurag Rana, Adv.
Ms.Shalini Kaul, Adv.

Ms.Radhika Dwivedi, Adv.
Mr.P.K.Bajaj, Adv.
Ms.Srimanta Ray, Adv.
Mr.P.V.Singh, Adv.
Mr.B.K.Pal, Adv.

Mr.Ankit Malhotra, Adv.
Ms.Gurdeep Kaur, Adv.

Mr.Siddharth Batra, Adv.

                    Mr.Ashok Panigrahi, AOR
       
                    Mr.Sanjeeb Panigrahi, AOR

                    Mr.Suresh Chandra Tripathy, AOR

                    Mr.V.K. Monga, AOR

                    Mr.Vijay Kumar, AOR
                   
For Respondent(s)

Mr.M.Shoed Alam, Adv.
(State of J&K) Ms.Fauzia Shakil, Adv.

Mr.Ujjwal Singh, Adv.
Mr.Mojahid Karim Khan, Adv.

(State of T.N.) Mr.T.R.B.Sivakumar, Adv.
Mr.B.Balaji, Adv.

(State of Jharkhand)Mr.Ajit Kr. Sinha, Sr.Adv.
Mr.Gopal Prasad, Adv.

(U.T. of Chandigarh)Mr.Gopal Singh, Adv.
Ms.Vimla Sinha, Adv.

(State of Tripura) Mr.Gopal Singh, Adv.
Mr.Rituraj Biswas, Adv.

(State of Bihar) Mr.Gopal Singh, Adv.
Mr.Manish Kumar, Adv.

(State of Chhat- Mr.Jugal Kishore Gilda, Adv.Gen.
tisgarh) Mr.A.P.Mayee, Adv.

Mr.Chirag Jain, Adv.
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Mrs.V.Mohana, Sr.Adv.
Ms.Sadhna Sandhu, Adv.
Mr.D.L.Chidanand, Adv.
Mr.B.V.Balram Das, Adv.
Mr.Raj Bahadur, Adv.
Ms.Rashmi Malhotra, Adv.

(State of Arunachal Mr.Anil Shrivastav, Adv.
Pradesh) Mr.Rituraj Biswas, Adv.

Mr.P.Venkat Reddy, Adv.
Mr.Prashant Tyagi, Adv.

(IA No.6 & 7 of Mr.Basava Prabhu Patil, Sr.Adv.
 2016) Mr.Ashish Tiwari, Adv.

Mr.Kamlendra Mishra, Adv.

Mr.Ajit Sinha, Sr.Adv.
(IA No.5/2016) Mr.Saurav Agrawal, Adv.

Karanjawala  & Co.

Mr.Raj Kumar Mehta, Adv.
(For Intervenor) Mr.M.Sarada, Adv.

Ms.Himanshi Andley, Adv.

Mr.Vishwa Pal Singh, Adv.
(State of UP) Mr.Surjeet Singh, Adv.

Mr.Vinay Garg, Adv.
Mr.Ashutosh Kumar Sharma, Adv.
Mr.Ravi P. Mehrotra, Adv.

(UT of Andaman & Mr.Bhupesh Narula, Adv.
Nicobar Admn.) Mr.K.V.Jagdishvaran, Adv.

Mrs.G.Indira, Adv.

Mr.Jugal Kishore Gilda, Adv.Gen.
Mr.Apoorv Kurup, Adv.
Mr.A.C.Boxipatro, Adv.

Mr.Haris Beeran, Adv.
Mr.Usman Khan, Adv.
Mr.Mushtaq Salim, Adv.
Mr.Dev Prakash, Adv.
Mr.R.S.Jena, Adv.

Mr.Rajvinder Singh, Adv.
Mr.Hitesh Kumar Sharma, Adv.
Mr.T.V.Telwar, Adv.

Mr.Sateesh Galla, Adv.
Ms.Uma Prasuna Bachu, Adv.
Mr.N.Rajaraman, Adv.
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(State of Jhar- Mr.Jayesh Gaurav, Adv.
 khand) Mr.Gopal Prasad, Adv.

Mr.R.Sathish, Adv.
Mr.Mohan Das K.K., Adv.
Mr.Rajesh Kumar, Adv.
Mrs.S.Geetha, Adv.

Mr.G.Prakash, Adv.
(State of Kerala) Mr.Jishnu M.L., Adv.

Mrs.Priyanka Prakash, Adv.
Mrs.Beena Prakash, Adv.
Mr.Vijay Shankar V.L., Adv.

Mr.C.K.Sasi, Adv.

Mr.D.K.Thakur, Adv. (AAG)
(State of H.P.) Mr.Shariq Ahmed, Adv.

Mr.Varinder Kumar Sharma, Adv.

Mr.Purushaindra Kumar, Adv. (AG)
(State of M.P.) Mr.Mishra Saurabh, Adv.

Mr.Ankit Kumar Lal, Adv.
Ms.Anuradha Mishra, Adv.
Mr.Varun Mohana, Adv.

Mr.Edward Belho, Adv. (AAG)
(State of Nagaland) Ms.K.Enatoli Sema, Adv.

Mr.Amit Kumar Singh, Adv.
Mr.K.Luikang Michael, Adv.
Mr.Z.H.Isaac Haiding, Adv.

Ms.V.Mohana, Sr.Adv.
(UT of Daman & Diu) Ms.Rashmi Malhotra, Adv.

Mr.Raj Bahadur Yadav, Adv.

Mr.S.S.Shamshery, Adv. (AAG)
(State of Rajasthan)Mr.Amit Sharma, Adv.

Mr.Ankit Raj, Adv.
Ms.Indira Bhakar, Adv.
Ms.Ruchi Kohli, Adv.

Mrs.Hemantika Wahi, Adv.
(State of Gujarat) Ms.Jewal Wahi, Adv.

Ms.Puja Singh, Adv.
Ms.Shodhika Sharma, Adv.

Mr.V.G.Pragasam, Adv.
(Govt. of Pudu- Mr.S.Prabu Ramasubramanian, Adv.
 cherry) Mr.Manuraj, Adv.
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Mr.Dhaval Nanavati, Adv.
(Surat Municipal Ms.Ruchi Khurana, Adv.
 Corporation) Mr.Munawwar Naseem, Adv.

Ms.Jyoti Sejwal, Adv.

(State of W.B.) Ms.Nandini Sen, Adv.
Mr.Chanchal Kr. Ganguli, Adv.

Ms.Aruna Mathur, Adv.
(State of Sikkim) Mr.Avneesh Arputham, Adv.

Ms.Anuradha Arputham, Adv.
Ms.Simran Jeet, Adv.

Mr.Ashutosh Kumar Sharma, Adv.
(State of Uttara- Ms.Rachna Srivastava, Adv.
 khand) Mr.Sukrit R. Kapoor, Adv.

Mr.A.M.S.Nadkarni, ASG
Mr.Merusagar Samantaray, Adv.
Mr.Dattaprasad Lawande, Adv.

(State of Goa) Mr.Selvedor S. Rebello, Adv.
Ms.Viddusshi, Adv.
Ms.Lhingneivah, Adv.
Mr.Abhishek Bharadwaj, Adv.

Mr.Sanjeev Singh, Adv.
Mr.Ankit Malhotra, Adv.
Ms.Gurdeep Kaur, Adv.
Ms.Kiran Deep, Adv.

Mr.Ajay Bansal, Adv.
Mrs.Veenal Bansal, Adv.
Mr.Kuldip Singh, Adv.
Mr.Gaurav Yadav, Adv.
Mr.Vijay Pratap Yadav, Adv.

Mr.Rakesh Khanna, Sr.Adv.
Mr.Ajay Bansal, Adv.
Mr.Kuldip Singh, Adv.
Ms.Veena Bansal, Adv.
Mr.Gaurav Yadav, Adv.
Ms.Mahima, Adv.
Mr.Vijay Pratap Yadav, Adv.

Mr.Rajat Bhardwaj, Adv.
Ms.Prerana Chaturvedi, Adv.

Mr.Yajur Bhalla, Adv.
Mr.Shubham Bhalla, Adv.
Ms.Roopam Rai, Adv.
Mr.Ritesh Khatri, Adv.



9

(State of Punjab) Ms.Ranjeeta Rohatgi, Adv.
Ms.Samten Doma, Adv.

Mr.Harinder Mohan Singh, Adv.
Ms.Shabana, Adv.

Mr.Ankit Malhotra, Adv.
Ms.Gurdeep Kaur, Adv.

Mr.Shekhar Kumar, Adv.

Mr.R.R.Rajesh, Adv.

Mr.Leishangthem Roshmani K.H., Adv.

          Mr.Suvendu Suvasis Dash, AOR

                    Ms.A. Subhashini, AOR

                    Mr.Anip Sachthey, AOR

                    Mrs.Anil Katiyar, AOR

                    Mr.Anis Ahmed Khan, AOR

                    Mr.Avijit Bhattacharjee, AOR

                    Ms.C.Sucharita, AOR

                    Mr.Gopal Singh, AOR

                    Mr.Kamini Jaiswal, AOR

                    Mr.Naresh K. Sharma, AOR

                    Mr.P. Parmeswaran, AOR

                    Mr.Tara Chandra Sharma, AOR

                    Mr.M.T. George, AOR

                    M/S. Arputham Aruna And Co.

                    Mr.Ranjan Mukherjee, AOR

                    Mrs.D.Bharathi Reddy, AOR

                    Mr.B.S. Banthia, AOR

                    Mr.R.Nedumaran, AOR

                    Ms.Rachana Srivastava, AOR
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                    Mr.T. Mahipal, AOR

                    Mr.S. Thananjayan, AOR

                    Mr.Shibashish Misra, AOR

                    Mr.Dharmendra Kumar Sinha, AOR

                    Mr.Anuvrat Sharma, AOR

                    Mr.Milind Kumar, AOR

                    Mr.N. Rajaraman, AOR

                    Mr.Ajay Pal, AOR

                    Mr.R. Gopalakrishnan, AOR

                    Mr.Gunnam Venkateswara Rao, AOR

                    Mr.Sunil Fernandes, AOR

                    Mr.Munawwar Naseem, AOR                        

                    Mr.Raj Kumar Mehta, AOR

                    Mr.Sibo Sankar Mishra, AOR

                    Mr.Abhisth Kumar, AOR
                                 
          UPON hearing the counsel the Court made the following
                             O R D E R

The parties are permitted to complete their pleadings

and file additional documents, if any,  by  14th December, 

2017.  

Reply thereto, if any, shall be filed by 5th January,

2018.

List the matters in the last week of January, 2018

for final hearing.

(Ashok Raj Singh)    (Jagdish Chander)
  Court Master  Court Master
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